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Inferview Notilication No, 78 D'atc: O 205

T'he candidates who have applicd for the post(s), particulars of which
are civen below, in terms of Tligh Court Notification No.417 Dated
13.10.2015 arc heveby informed that their interview [or the sald posts shall
e conducted as per the lollowing schedule:

| S.Mo. Name of Post Venue/Date/Time B
RE Restorer At High Court Complex, Janipur,
| (Jammu Provincee) . P Jamimu.

From Sr.Nos. [ to 100 120.05.2016 (08:30 A.M. onwards)

! trom Sr.Nos. 101 {0 196 | 21.05.2016 (08:30 A.M. onwards)

L 2. CDrivers At lIligh Court Complex, Janipur,
%‘ | (.Ehnnu Provincge) Jammu.

From Sr.Nos. THo 80 126.05.2016 (08:30 A.M. onwards)
From 5r.Nos.81 (0 155 |27.05.2016 (08:30 A.M. onwards)

Sates 1y Phe candidate shall have o produce all original certificates / testimonials as
asked  lor vide above relerred advertiscment notification belore  the
mterview commitlee at the time ol interview. The candidates who fail to
prodduce such certificates /7 testimonials may lorfeit their gandidature.
Furthermore. the candidates who have applied Tor the post(s) ol Drivers are
direeted o bring their original driving license at the time of interview.

{23 Mobile phone or any other clectrenic gadget ts not allowed in the  High

Court Premises., ;
(San_iaW’l/

Registrar Judicial

ieh Court of J&K.
cin. 990-9C N High Court of J&K

Jammu.

LCopy to:

b Repistrar General, High Court of Jammu & Kashmir, Jammu/Syinagar, tor

imformation.

Dircelor. Information. State ol Jammu & Kashmir, with the request (o publish

the notification in leading dailies of Jammu & Srinagar and also to get it
publicized in the Electronic Media,

Vo Principal Seerctary to Ion’ble the Chicel Justice. Hhigh Court ol Jammu &
Kashmir, Jammu/Srinagar.

o Seeretary o Hon ble Mr, Justice Mohammad Yagoob Mir [or information ol His
Fordship.

> Secretary o Hon ble Mr. Justice Murzaflar Fussain Attar for information ol s
I ordship.

O. seerctary 1o Hon ble M Justice Janak Raj Kotwal [or information of ilis
Lordghip

T Kirun Koull Incharge NIC, igh Court of J&K. Jammu, for upleading the

notithcation on ollicial website of Ligh Court.
RegistraT Judicigl—




